
     NATIONAL COMPANY LAW APPELLATE TRIBUNAL  
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU  

DAILY CAUSE LIST DATED 21.10.2022 (FRIDAY)  
CHENNAI BENCH (VIRTUAL MODE)  

10.30AM 

 
 In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and Hon’ble Mr.Naresh Salecha, 

Member (Technical)  

 
For Orders 

S.No. Case No.  Name of the Parties   Counsel for 

Appellants  

Counsel for  

Respondents  

1 IA Nos. 770/2022 & 
771/2022 

In  

Comp App (AT)(INS) 

No. 341/2022 & 

I.A.No. 772, 773, 774, 

816 and 817 of 2022 

M/s Bipin Textiles Processing 
Industries Private Limited  

Vs. 

 Mr. Shivadutt Bannanje & 2 

Ors 

 

 Ms.Tahura Anzar Mr. Anant Merathia- RP/R1 
Mr.Thriyambak Kannan- 

R3  

Mr.A. Murali, Caveator 

 

For Admission (Fresh Cases) 

S.No. Case No.  Name of the Parties   Counsel for 

Appellants  

Counsel for  

Respondents  

2 Comp App (AT)(Ins) 

No. 375/2022 & IA No. 
880/2022 

Vistra ITCL India Ltd. 

 Vs 
 Mrs. Dhanalakshmi Aswatha 

 Mr. Rajkumar 

Jhabakh 
Ms. T Gayatri 
 

 

3 Comp App (AT)(Ins) 
No. 376/2022 &IA No. 

881,882, 883, 884/2022 

Wahaca Trading Pvt Ltd  
Vs 

Shivdutt Bannanje & Anr 

 Mr. Abishek 
Jenasenan  

Mr. A Murali & 
Mr. Pawan Jhabakh/Caveator 

4 Comp App (AT) No. 
106/2022 & IA No. 
885/2022 

P.M. Johny  
Vs 

   KJ Paul & 3 Ors. 

 Mr. Sriram 
Venkatavaradan 

 

 

For Hearing 

S.No. Case No.  Name of the Parties   Counsel for 

Appellants  
Counsel for  

Respondents  

5 Comp App (AT)(INS) 
No.142/2022 & IA No. 
328, 329, 517 & 
518/2022 

  Nirej Vadakkedathu Paul & Ors 
   Vs.  
  Sunstar Hotels & Estates Pvt Ltd 
 

WITH 

   Mr. Arun C Mohan 
  Mr. K Gowtham   
Kumar 

   Mr. Parthasarthy- R1 
   Mr. Anant Merathia & 
   Ms. Dhanisha Giri- R2 

6 Comp App (AT)(INS) 
No.174/2022 & IA No. 
399/2022  

  Padrone Marketing Pvt Ltd 
  Vs.  

Sunstar hotels and Estates Pvt. Ltd. 
& Anr. 

    Ms. Deepika Murali     Mr. Parthasarthy- R1  
    Mr. Anant Merathia &  
    Ms. Dhanisha Giri- R2 

 
For Admission (After Notice)  

S.No. Case No.  Name of the Parties  Counsel for 

Appellants  
Counsel for 

 Respondents  

7 Comp App (AT)(INS) 
No.152/2022 & IA No. 
357/2022  

Canara Bank  
Vs  
Vantage Machine Tools Pvt Ltd 

 

WITH 

Mr. ML Ganesh Mr. Avinash Krishnan Ravi 
Mr. Jerin Asher Sojan 
 
 

8 Comp App (AT)(INS) 

No.154/2022  &  IA No. 
360/2022  

Canara Bank  

Vs. 
Vijaya Durga Green Fields Pvt Ltd 

Mr. ML Ganesh Mr. Avinash Krishnan Ravi 

Mr. Jerin Asher Sojan 
 
 



9 Comp App (AT)  
No.95/2022 & IA No. 
797,798/2022  

Crown Beers India Pvt. Ltd.  
Vs. 
Regional Director, South Eastern 
Region Ministry of Corporate 
Affairs, Hyderabad & 2 Ors 
 

WITH 

Mr. Pawan Jhabakh 
Mr. Abhishek Raman 
Mr. Jerin Asher 
Sojan 
 

 

10 Comp App (AT) 

No.96/2022 & IA No 
800/2022  

Crown Beers India Pvt. Ltd. 

Vs. 
Regional Director, South Eastern 
Region Ministry of Corporate 
Affairs, Hyderabad & 2 Ors 

 Mr. Pawan Jhabakh 

Mr. Abhishek Raman 
Mr. Jerin Asher 
Sojan 
 

 

11 Comp App (AT) 
No.11/2021 & IA No. 
67, 68 & 69/2021  

Anjana Sanghi & 2 Ors 
Vs  
3A Capital Services Ltd & 11 Ors 
 

WITH 

Mr. Y. 
Suryanarayana  

Mr. Manish K Choudhary - 
R1 
Mr. Anirudh Wadhwa – R12 
  

12 TA (AT) No.294/2021 
(Comp App (AT) (CH) 
No.07/2021) 

Samruddhi Investors Services Pvt. 
Ltd. 
Vs. 
3A Capital Services Ltd. 

Ms. Anushree 
Malaviya 

Mr. Manish K Choudhary R1  
Mr. Y. Suryanarayana  
R2- R5 

13 TA (AT) No.69/2021 
(Comp App (AT) (INS) 
No.209/ 2020) 

Pativandla Srinivas Babu 
Vs  
M/s. Jayasiddhi Ganesh Enterprises 

Pvt. Ltd & Anr. 
 

Mr. Anguru 
Narayana Rao 

Mr. Varun Srinivasan-R2 

 

For Hearing:  

 
S.No.  Case No.  Name of the Parties  Counsel for 

Appellants  
Counsel for  

Respondents  

14 Comp App (AT)(INS) 
No.35/2021 & IA No. 
82/2021  

 
 

Sree Sankeshwara Foundation and 
Investments  
Vs.  

Mr. Velli Paramasivam Interim 
Resolution Professional of M/s. 
Dugar Housing Ltd. & 2 ors 

Mr. CM 
Mohanasundaram 
Mr. K. Gaurav 

Kumar 

Mr.Avinash Krishnan Ravi-  
R1 
Mr. Gowrishankar Mishra  

PCS – R2 
 

15 Comp App (AT)(INS) 
No.155/2022 & IA No. 
361 &362/2022  

UCO Bank 
Vs.  
G. Ramachandran Liquidator of 

Sai Regency Power Corporation 
Pvt. Ltd. 

Mr. Srinath Sridevan 
Mr. N Surya 

Mr.Prashaanth 

16 Comp App (AT)(INS) 
No.115/2022 & IA No. 
271,272 & 273/2022 

Tushara Energy Ventures Pvt Ltd 
Vs.  
Varnika Industries Pvt Ltd 

Mr. Mithun 
Shashank 

 

Copy to: 

By the order of Hon’ble Member (J)  

                                                                                                                                                                            (Chennai 

Bench) 

1. Notice Board 

2. Website: www.nclat.nic.in 

        For Assistance,  

1. For VC Link- vcnclatchennai5@gmail.com 

                         Ph- 044-28880500 

 

http://www.nclat.nic.in/
mailto:vcnclatchennai5@gmail.com


 

 


